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FOREIGN MEDICAL GRADUATE INTERNSHIP 

1068  SHRI M. MOHAMED ABDULLA: 

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state: 

(a) the number of medical students from abroad who qualified in their Foreign Medical Graduate

Examination waiting for their Internship from the year 2019, year-wise and Statewise;

(b) whether the Union Government will impose any regulations on the fees collected for the

Foreign Medical Graduates' Internship in private medical institutions; and

(c) if not, the reasons therefor?

ANSWER 

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND 

FAMILY WELFARE 

(DR. BHARATI PRAVIN PAWAR) 

(a) to (c): As informed by National Medical Commission (NMC), no such data of Foreign

Medical Graduate Examination (FMGE) qualified students waiting for internship is available. 

The National Medical Commission (NMC) vide circular dated 19.05.22 has already issued 

advisory to all States/ UTs to ensure that no internship fee is charged by the medical colleges/ 

institutes from Foreign Medical Graduates for internship in Indian medical colleges/ institutes.  
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